APPLICANTS Gang anna and

. vg'm*

f-—f'.ic,.NTRAL ADMIN ISTRATIVE TRIBUNAL
’ - BANGALORE BENGH

Second Floor,

'- o N LT =_}l L ~f’f' '~ . GCommercial Complex, -1

Indiranagar,- .
: Bangalore-560 038.-

| |  pat d. 3
Mlscellaneous Apglicatlon No.156[94 in ave OMAR 1994

APPLICAT ION NUMBEF: 545/93 a“d 965/ 93 R

v/s BIsIrVDENTS Secretary,Mlnlstry of
G.S. Seetharam SISt Steel and Mﬁnes,NBelhl and Other.

T.Oo )

1, Sri.Ranganatha Jois,
Advocate,No.36,
Vagdevi, Shankara park,
Shankarapuram,Bangalore-4.

2. The Dlrector,
AUSE Wing,
Geological Surwvey of India,
40th Cross, 8&th Block,
Jayanagar Bangalore-sz.

3. Sri.M.Vasudeva Rao,
Addl.Central Govt.Stng. Counsel —
High Court Bldg,Bangalore-1. . :

,.
S

Subject:- Forwarding. of copies of He Crders. passed by the,

Central adenle Iatlwe Tribunal »Bangalere.

Pleaoe find enclosed herawith.a copy of the ORDER/

STAY ORDER/INTERIM CRDER/, passed by this Tribunal in the above,

mentloned appllcatlor( ) on__21st March, 19940-
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In the _Central. 'Admihistrafive Tr_ibunél |

Bangalore Bench
Bangalore

545/93 & 965/93

Application No.... of 199
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%%M%w”\% \Aﬁ? ORDER SHEET (co d) ch/[ WMM Imelh%@{

Date

Office Notes

Orders of Tribunal

v (MA)/ANY (maY

21,3.94

DRDERS ON M.A., 156/94

Heard Shri M.V.Rao for the
Miscellaneous Applicants, who had
made this M.A, seeking extension
of time, It is submitted by Shri
M.V.Rao that the copy of this M.A,
has been served on the applicant
in OA, but none is present, As thke
request is for extension of three

of this Tribunal and the fact that

proposals have been sent for conve-

ning the DPC meeting, itégé ses# no
reason for dis-agreeing with the
request, Accordingly three months
time is extended to comply with

| the directions df this Tribunal

dated 17.11.93, w,.e, o 25 3,94,
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months time to comply with directions |
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_ CENTRAL ADMINISTRATIVE TR IBUNAL
NGALORE BENCH

-Second Floor, -
--Commercial Complex,
Indiranagar,
Bangalore-38,

Petedi DEC1993

RPPLICATION NO(s) . 545/93 and 965/93

- RPPLICANTS: o ianna and

v/s. RESPONDENTS: Secretary,Ministry of Steel
G.S.Seetharam

and Mines,New,Dglhi & Other.
YO0, :

\&ﬁff//f/~ } Sti.Ranganatha'Jois,Advocaté, No.36jVagdeve!

Shankarae Park,Shankarapuram,
Bangalore-560 004..

2. - The Director General,
Geological Survey of India,
. 29,Jawaharalal Nehru Road,
Qalcutta-16.

3. : Sri.M.Vasudeva Rao,

Central Govt.Stng.Counsel, p
High Court Bdlg,
Bangalore-1.

r

SUBJECT:~ Forwarding of copieé of the Orders passed by
A the Central AdminiétraﬁiveiT;ibunal,Bangalore.__‘
: © XXX

Please find enclosed herewith & copy of the
. ORDER/STﬁYKORDER/INTERIM ORDER/, Pessed by this Tribunal

in the above mentioned application(s) on 17-11-1993. .

woede e _— L
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CETRAL ADMINISTRATIVE TRIBUNAL
BANGALCRE BENCH

Q.A. NO.545/93 & 965/93

WEDNESDAY THIS THE SEVENTEENTH DAY OF NOVEMBER 1993 -
Shri Justice P.K. Shyamasundar «e. Vice-Chairman
" ghri V. Ramakrishnan ... Member [A]

1. Ganganna,
S/o Rangaswamaiah,
44 years,
Asst. Geologist, i
Geological Survey of India,
Jayanagar,
Bangalore-11.

2. G.S. Seetharam,
S/o N. Sreekantaiah,
C/o Ganganna,
39 years,
Asst. Geologist,
Geological Survey of India,
Jayanagar,
Bangalore-560 011. .+« Applicants

[By Advocate Shri Ranganatha Jois]
v.

1. The Union of India
represented by its
Secretary, '
Ministry of Steel & Mines,
'Sastry Bhavan', New Delhi.
2, The Director General,
Geological Survey of India,
29, Jawaharalal Nehru Road,
[By Advocate Shri M. Vasudeva Rao ...
Addl. Sta.nding Counsel]
ORDER

Shri V. Ramakrishnan, Member [A]:

1. M.A. No.218/93 for filing single application allowed subject

to payment of individual court fee.

2. This casé is an offshoot. of vthe decision of this Tribunal
in O.A. No.289/90 disposed off on 29.7.1991 [Annexure A] where

' the Tribunal directed that on account of the over utilisation
| of the direct recruitment quota it is incumbent on the part of
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the respondents t_:o*:pmmote eligible perﬁons holding the post

of Asst. Geologists ‘to the next higher post of Geologist (3]

in consonence with the recruitment rules. The appllcants contendv

that even though they are eligible and there are st111 vacancies

to be filled up from the 50% quota earmarked for promotees their

cases have not been considered for promotion. From the reply
stAtement as also the submissions made by the learned Standing |
Counsel we find that it is not in dispute that there are at least
49 vacancies available for fi'llincj up through promotion quota.
The learnmed standing couﬁsel ‘submits that the department needs

at least six months time to fill up this quota‘.

3. As the department has not disputed the eligibility of the
candidates for being considered for promotion to the level of
Geologists [Junior] and a_é they also concede that in terms of
the directions of this Tribunal in O.A. No.289/90 they have a
right to be consideredq, we_- see no reason as to why‘ the depa_xrtrnent
should delay taking necessary steps. We accordingly direct the
department to considér the two applicants who are admittedly

'eligible" for pramotion to the next higher level within 3 months

Te

T from the date of receipt of a copy of this order. If the appli-
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., CETRAL ADMINISTRATIVE TRIBUNAL
BANGALOR!? BENCH

0.A. NO.545/93__& 965/93

WEDNEShAY ‘THIS THE SIVENTEENTH DAY OF NOVEMEER 1993 -2

shri Justice P.K. Shyamasundac ... Vice-Chairman
’ " ghri V. Ramakrishnan ... Member [A]

1. Ganganna '
s/o Rangaqwnala. .
44 years,
Asst. Geologist,
GEO]O’}]_C&]. Sut'vr o of Indla,
Java: 1aaar,
Bang: tore-11.

2. G.G. taetharam,
S/o N. Sreekantaiah,
C/o Ganganna,
39 years,
Asst. Geologist,
Geological Survey of India,
Jayanagar, :
Bangalore-560 011. .. Applicants

[By Advocate Shri Ranganatha Jois]
V.

1. The Union of India
represented by its

Secretary,
Ministry of Steel & Mines,
™ 'Sastry Bhavan', New Dzlhi.

2. The Director General,
' Geological Survey of Tadia,
29, Jawaharalal Nehru Road,
Calcutta-16. , ... Respondents

[By Advocate Shri M. Vasudeva Rao ...
v Addl. Standing Counsel)

ORDER

Shri. V. Ramakrishnan, Memb»: ¢ [A]:
1. M.A. No.218/93 for fi .. single application allowed subject

to payment of individual court fes,

2. This case is an offshoot of the decision of this Tribunal
in 0.A, N0.289/90 disposed off on 29.7.1991 [Annexure A] where .
the Tribunal directed that on . . count of the over utilisation

of the direct recruitment quota it is incumbent on the part of
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the respondents to promota e‘ igible persons holding the oost .

v ' : )

of Asst. Geologists to the next mgher post of c;eologht [Jl i
!,q

LA
in consonence with the recruitment rules. The apphcants contend

that even though they are eligible and there are still vacancies
to be filled up from the 50% quota earmarked for promotees their
cases have not been considered for promotion. From the reply

statement as also the submissions made by the learned Standing

A T, Counsel we find that it is not in dispute that there are at least

49 vacancies available for filling up through promotion quota.

‘ | . The learned standing counsel suimits that the department needs

I ‘ - at least six months Lims to £ill up this quota.
! .

| 3. As the department has not disputed the eligibility of the
| candidates for being considered for promotion to the level of
‘- i :' ) . ‘ Geologisﬁs fJunior] and as’ they also conoede that "in terms of

| the directions of this Tr*oul‘ial in 0.A. No0.289/90 they have a
right to be considered, we .- N0 reason as to why the department:
should delay taking necessary steps. We accordingly direct tihe
department to eonsidér the two applicants who are admittedly
eligible for prdﬁotion' to the next higher level within 3 months

from the date of recelpt of a copv of this order. If the appli-

S
T

‘cants are found fl.. Oﬂ euch COI‘lb ideration they w111 be entitled e

to whatever consequential benefits flow from such decision,

No costs. ‘ ; —_—
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. " "CENTRAL. ADMIN ISTRAT IVE TRIBUNAL
. BANGALORE BENGH

@ e Secend ‘Floor, :
o : : Commercial Complex,
' ‘ - Indiranagar, ‘
Bangalore-560 038.
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APPLICATION NUMBER: 945 of 1993 and 965 of 1993,

. . “r:"'T‘ ‘ NTS:
APPLIGANTS ~ AISPNDENTS: - L
Sri.Ganganna and G:S.Seetharam’ v/s.-'Secreta;y,M/o.Steel & Mines,
S New Delhi and’ other.
.. o
e ' Sri.Ranganatha Jois,Adovéate;'

NoZ36,Vagdevi,Shankara Park, ‘
Shankarapuram,Bangalore-560004..
2. . The Director,A.;4.S.E. wing,
' - -Geological Survey of India,
40th Cross,8th kblock,.
Jayanagar, Eangalore-560082.

- 3. T Sri..d.Vasudeva Ra0,Add}.C.G.5.C.
. High Court bldg,Eangalore~1, .. -

: ing #f copics of the C A by “the
Subject:~ Forwarding #1 copiles ch,be Crders passed b '
e Central administrative Tribunal,Bangalore.
Please find enclosad “erewith a copy nf tha WRDER/

STAY URDER/INTERIM ORDER/, passed by‘this Tribunal in the above
06-07-19%4. e

mentioned application(s) on

‘\&I‘Hmf' PV QL%\Q oy .
R e DPPUTY REGISTRAR {ﬂo? ‘
o : JUDICIAL BRANGHES.



s In the Central Administrative Tribunal
‘Bangalore Bench.
i b | Bangalore b
M gaf»?awma & Hog- 7 rlo- ) ///079,5
; | 545 65/93
Apphcatlon No ................ e of ‘199

ORDER SHEET (contd)

Date Office Nd;e# _: Orders of Tribunal

| prsve/TvRMA

6th July 1984
onnnngeon .MA No. 285/94.

adlUe.

" We see no reason to extend
the time to comply witﬁ the direc-
tions of this Tribunal in OA No.545
& 965/93. wé notice that already

two extensions have. been granted

to the department but nothing

worthwhile has transpired by the.
concessions given to the deprtmént.

In the circumstances we do  not

AAthink. it proper- to extend - the
time for compliance by the Tribunal

.once more .and reject' the MA. for -

extension of time.

Sel~ | o Lo

MEMBER [A] \ " VicE-cHafrMaN /

sEcTion QFFICER

- ADMILISTRAT {WE TRIB

ADBI“O'AL BENCH
IAIGALOR
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